
of ~ J\eald-.nts anQ. intern.s, which 
was" .reCeived" in the Ministry of Health 
and. .f.amil)" elfa~ on 24-11-1980. 

Daitari Banspani Line 

667. SHRI HARIHAR SOREN: Will 
the Minister of RAILWAYS be pleased 
to state: 

(a) the total amount allotted for the 
construction of the Daitari-Banspani 
railway line; 

(b) what is the estimated cost of 
this proposed railway line; 

(c) whether the construction of this 
railway line will be completed by the 
end of the current financial year; and 

(d) the progress made so far in tbJ.s 
, rega~  

THE DEPUTY MINrsTER IN TIlE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
CENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) An amount of Rs. 50 
lakhs has been allotted for the Jakba-
pura-Banspani project in 1981-82 bur:i-
get. Dal tari-Banspani section forms 
part of tbis project. 

(b) The total cost of the scheme will 
be between Rs. 65 crores and 70 crores 
at ~ ent price levels. 

tC) No. 

(d) The first phase vi:"'I Jakhapura 
Daitari has been opened to traffic in 
March, 1981. Work on the second 
phase i.e. a length of 95 kms. from 
Daltari to Keonjhargarh will com-
mence shortly. 

New!\ Item captioned "Adulteration 
High Prices aDd Shoriageli" 

668. SHRI liARISH KUMAR GANG-
WAR: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(8) whether Government's attention 
have -been drawn to the News item 
captIoned "Adulteration, High prices 

and Shortages" appearing in Indian 
Express on July 29. 1981; . 

(b) if so, the reaction of the Gov-
ernment thereto; 

(c) what steps have been taken to 
ensure bringing down the prices and 
making things available besides ensur-
ing their purity; 

(d) have sampies of pure gbee, mus-
tard oil and other edible oils; butter 
etc., been lifted during the last 3 
months with what results. from the 
producers/manufacturers, 

(e) is it a fact that Prevention of 
Food Adulteration Act Inspectors 
show favour for some consideratIon 
at the time of raiding retailerw shops, 
explo't them and those who fail to 
oblige fall prey to them, if so, what 
steps .. have been taken by the Govern-
ment towards this including assessing 
the assets wealth possessed by them; 
and 

(f) should Prevention of Food Ad-
ulteration Act be not amended to en-
sure that as far as possible samples be 
Ii ~ted only the manufacturers/whole-
salers except when doubt exists about 
a retailer? 

THE MINISTER OF STATE IN THE 
:MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RAN-
JAN LASKAR): (a) Yes. 

(b) and (c). The supply of essential 
commodities and their prices is the 
concern of Ministry of Civil SuppliE"s. 
The !honourable Member may kindly 
put a separate question in the name of 
l\11nister of Civil Supplies. 

(d) and (e). The information is 
being collected from State Govern-
ments/Union Territoies and will be 
laid on the table of the Sa bha in due 
course. 

(f) This contains a suggestion and 
requires examinatiOll. 




